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FIDD.FID.BC.No.56/12.01.033/2014-15                May 21, 2015 

The Chairman / Managing Director 

Chief Executive Officer 

All Scheduled Commercial Banks 

(Excluding RRBs) 
 

Dear Sir / Madam, 
 

SHG-Bank Linkage Programme – Revision of progress reports 
 

In terms of our Circular RPCD.CO.MFFI.BC.No.103/12.01.01/2006-07 dated June 20, 

2007 on Microfinance – Submission of progress report and Master Circular 

RPCD.FID.BC.No.06/12.01.033/2014-15 dated July 01, 2014 on SHG Bank Linkage 

Programme, banks have been submitting progress report in the format specified to 

NABARD on a half yearly basis as on 30 September and 31 March every year. 
 

2. Keeping in view the recent developments, it has been decided to revise the reporting 

format with a view to capture data pertaining to financing of SHGs under ‘National Rural 

Livelihood Mission’ (NRLM) and ‘National Urban Livelihoods Mission’ (NULM) 

separately. Accordingly, the progress under SHG Bank Linkage may be reported state-

wise in the enclosed revised format directly to the Micro Credit Innovations Department 

of NABARD, on half yearly basis. The first such progress report as on 31 March 2015 in 

the revised format may be sent to NABARD not later than June 30, 2015 and 

subsequent half year return within 30 days from the due date. 
 

3.  In addition to hard copy, a soft copy of the progress report in excel format may be 

sent by email to NABARD.  
 

4. Please acknowledge receipt. 
 

 

Yours faithfully 

 

Sd/- 

(A. Udgata) 

Principal Chief General Manager 

Encl: As above 

https://rbi.org.in/en/web/rbi
https://rbi.org.in/en/web/rbi/-/notifications/microfinance-submission-of-progress-reports-3600
https://rbi.org.in/en/web/rbi/-/notifications/microfinance-submission-of-progress-reports-3600
https://rbi.org.in/en/web/rbi/-/notifications/master-circular-on-shg-bank-linkage-programme-9063
https://rbi.org.in/en/web/rbi/-/notifications/master-circular-on-shg-bank-linkage-programme-9063
mailto:mcid@nabard.org


 

 
 

 
अलग-अलग वििरणिय ां  प्रस् तुत     ए   ां   Separate statements  may be furnished 
(i) प्रत् ये  र  य  े िल    for each state  (ii)  समग्र रूप में देश  Country as a whole  
  
भ ग ‘   ‘  -स् ियां सा यत  समहा ैंक  साैं्धतत    ययक्रमम  े अांतगयकत   Part 'A' – Under SHG Bank Linkage Program  
1. ैंक  में ैंचत ख त  रखनेि ले स् िसस   SHGs maintaining Savings A/c in the Bank 

                                                                 (र िश ल ख रु. में Amt. ` lakh) 
 स् िसस    सां. No. of SHGs सदस्योंसंस  No. of Members बचतराशिSavings Amount 

 सुल
Total 

सेवलमहिलाए 
Exclusive 
Women 

अन्य
Others 

सुल 
Total 

सेवलमहिलाए 
Exclusive 
Women 

अन्य
Others 

सुल 
Total 

सेवलमहिलाए 
Exclusive 
Women 

अन्यOthers 

a.  स्वसससंसुलस  Total no. of SHGs          

स(i) ऊपर (स) में से) अजीवीसा / स्वर्ण  जय ती ्ाम
स्वरजजाारयजजाा प्रायजजजतअन्ययजजााा सेअ ता त    
a.(i) Out of (a) above – SHGs under 
NRLM/SGSY programme* 
------------------------------------------------ 
(स)(ii  )ऊपर (स) में से राष्ट्रीय ाारीय जीववसा
शमिा/स्वर्ण जय तीििरीरजजाारयजजाासेअ ता त 

a.(ii)  Out of (a) above -  SHGs under 
NULM/SJSRY programme * 

------------------------------------------------स(ii) ऊपर (स)
मेंसे)(ख)&(ा)सेअलावाबासंसमूि 

a.(iii)  Out of (a) above - all other SHGs 
excluding a.(i) and a. (ii)*** 

उपयु क्त(iii)मेंसे–ििरी 
Out of a(iii) above – Urban 
उपयु क्त(iii)मेंसे–्ामीर्ण 
Out of a(iii) above - Rural 

  
 
 
 
 

 
 
 
 
 

  
 
 
 
 

 
 
 
 
 

  
 
 
 
 

 
 
 
 
 

  
 
 
 
 



 

 
 

अलग-अलग वििरणिय ां  प्रस् ततु     ए   ां   Separate statements  may be furnished 
i. प्रत् ये  र  य  े िल    for each state  (ii)  समग्र रूप में देश  Country as a whole 

 

2. बैंसोंद्वाराववत्तपजवततस्वससSHGs financed by banks 

 वत सेदौरााDuring the year ैं  य  ऋि  Loan outstanding 
स ल   नपी   Gross NPA िसहली    प्रततशत 

Percentage of 
recovery 

 स् िसस    सां. No of 
SHG 

वितररत Disbursed 
स् िसस    सां. No of 

SHG 
र िश Amount 

स् िसस    सां. No of SHG 
र िश  Amount 

Women Others 
 Tota

l 
Wo
men 

Oth
ers 

Tota
l 

Wo
men 

Oth
ers 

Tot
al 

Wom
en 

Oth
ers 

Tot
al 

Wome
n 

Othe
rs 

Total Wome
n 

Other
s 

Tota
l 

Wo
men 

Other
s 

स स  वय सिायतासमूिोंसंसुल
स ख्या/a.  Total no. of 
SHGs 

            
 

       

(स) (i) ऊपर (स) में से)
अजीवीसा/ स्वर्ण  जय ती ्ाम
स्वरजजाार यजजाा  प्रायजजजत
यजजाा सेअ ता त    
a.(i) Out of (a) above – 
SHGs under NRLM/SGSY 
programme* 
------------------------------------- 
(स) (ii)ऊपर (स) में से राष्ट्रीय
ाारीयजीववसाशमिा/स्वर्ण जय ती
ििरीरजजाारयजजाासेअ ता त 
a.(ii) Out of (a) above -  
SHGs under NULM/SJSRY 
programme ** 
-------------------------------------
स(iii) ऊपर(स)में से (स) (i)&
(स) (ii) से अलावा बासं
समूिa.(iii) Out of (a) above - 
all other SHGs excluding a.(i) 
and a. (ii)*** 
(स) उपयु क्त (iii) में से – ििरी 
Out of a(iii) above – Urban 
(ख)उपयु क्त (iii)में से –्ामीर्ण 
Out of a(iii) above - Rural 

 

 
 
 
 
 

  
 
 
 

 
       

 

       



 

 
 

 
 
स्वय सिायतासमूिबैंससिबद्धतासाय क्रमसेअ ता तभाासभराेसेशलएहिप्पणिर्णया  

Notes for filling up of   Part A  -  Under SHG Bank Linkage Program 

*एसजीएसवाई/एाआरएलएमसेअ ता तप्रवर्त  तसमूिऔरअथवासमूिजजब्याजसबवेंिाऔरएसजीएसवाई/एाआरएलएमसेअ ता तअन्यलाभपााेसेशलएपा्र िैं
अथवाजजप्राप्तसररिेिैंउन्िेंिाशमलासयाजाएGroups promoted under SGSY/NRLM and or groups which are eligible for receipt or groups which are 
in receipt, of interest subvention and other benefits under SGSY/NRLM may be included. 

**एसजेएसआरवाई/एायूएलएमसेअ ता तप्रवर्त  तसमूिऔरअथवासमूिजजब्याजसबवेंिाऔरएसजेएसआरवाई/एायूएलएमसेअ ता तअन्यलाभपााेसेशलएपा्र िैं
अथवाजजप्राप्तसररिेिैंउन्िेंिाशमलासयाजाएGroups promoted under SJSRY/NULM and or groups which are eligible for receipt or groups which are 
in receipt, of interest subvention and other benefits under SJSRY/NULM may be included. 
 
***उपरजक्त (i) और (ii) सेअ ता तिाशमलाासएाएसभीस्वसससजिाशमलासयाजाएAll other SHGs not covered under (i) and (ii) may be 

included. 

 
स(i) ,स  (ii) औरस  (iii)सायजाससेबराबरिजााचाहिए  Total of a(i), a(ii) and a(iii) should be equal to a. 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 

 
 

अलग-अलग वििरणिय ां  प्रस् तुत     ए   ां   Separate statements  may be furnished 
(i) प्रत् ये  र  य  े िल    for each state  (ii)  समग्र रूप में देश  Country as whole  

 

भ ग ख –समहाों तथ  अन् यों  ग  गे ऋि प्रद न  रने  े िल   सह् म वित् त सांगननससह् म वित् त सांस् थ -ैंक  साैं्धतत  
Part 'B' : MFOs/ MFIs- Bank Linkage for on-lending to groups and others 

                                    (Amt. in ` lakh) 

क्रम 

स   

S. 
No. 

मध् यस् थत     प्र  र / Nature of Intermediary 

वत सेदौराा 
During the year 

बसायाऋर्ण 
Loan outstanding 

मा ासे
समक्ष

वसूलीसा
प्रर्तित 

ससलअाज सआजस्तय   
Gross NPAs# 

सूक्ष्मववत्त
स ाठा/स स्थाओ 

संस ख्या 
No. of 

MFOs/MFIs 

स ववतररत 
Loan 

disbursed 
 

उासूक्ष्मववत्त
स स्थाओ संस ख्या

जजासेपासऋर्ण
बसायािै 

No. of MFIs 
having O/S loans 

राशि 
Amount 

Percenta
ge of 

Recovery 
to 

Demand 

सूक्ष्मववत्त
स ाठा/स स्थाओ सं

स ख्याजजामें
अाज सआजस्तय  िै 
No. of MFOs/ 

MFIs with NPAs 

राशि 
Amount 

1. ाैर-सरसारी स ाठा सूक्ष्म ववत्त स ाठा-
सजसाईिी रजजस्रीसरर्ण अय र्ायम, 1860
औरभारतीयन्यासअय र्ायम,1880  

NGO MFOs – Societies Registration 
Act 1860 and Indian Trust Act 1880 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

2. सिसारीसूक्ष्मववत्तस ाठा-प्रत्येसराय
सेसिसारीसजसाइिीअय र्ायम 
Cooperative MFOs- Cooperative 
Societies Act of each State 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

3. सिसारी सूक्ष्म ववत्त स ाठा - परस्पर
सिायताप्राप्तसिसारीसजसाइिीअय र्ायम 
Cooperative MFOs- Mutually Aided 
Cooperative Societies Act (MACS) 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

4. सिसारी सूक्ष म ववत्त स ाठा-बिु-राय
सिसारीसजसाइिीअय र्ायम,2002 
Cooperative MFOs- Multi- State 
Coop. Societies Act 2002 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       



 

 
 

5. सम्पाीअय र्ायम1956सं ारा25से
अ ता त ाैर-बैंास ा ववत्तीय सम्पाी सूक्ष्म
ववत्तस स्थाए (लाभाथ ािी ) 
NBFC MFIs under Section 25 of 
Companies Act 1956 (Not for 
profit)/Section 8 of Companies Act 
2013 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

6. सम्पाी अय र्ायम 1956 से अ ता त
िाशमल तथा भारतीय ररज़व  बैंस से पास
प जीसृताैर-बैंास ा ववत्तीयसम्पाी सूक्ष्म
ववत्तस स्थायें 
NBFC MFIs incorporated under 
Companies Act 1956 or Companies 
Act 2013 & registered with RBI 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

7. अन्य(ववर्ाहद ष्ट्िसरें) 
Others (To be specified) 

स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

 यजग्य /  Total स्वससम लल 
SHG Model 

       

ाैर-स्वससम लल 
Non-SHG Model 

       

 
#  सेवलमाच संवववरर्णीसेशलएलााू /  Applicable to March return only. 
 
प र्यक ख भरन े े िल   टर्प् पणिय ां 
Notes for filling up Part B 
एमएफओ/एमएफआईसेिरप्रसारसेअ ता तयहदऋर्णस्वसससजववतररतासएाएिैंतजलािा‘स्वससम लल’ सेअ ता तदिा याजाए।यहदएमएफओ/एमएफआईद्वारा
प्रत्यक्षूपपमेंअला-अलासदस्योंसजऋर्णववतररतासएाएिैंतजउसेाैर-स्वससम ललसेअ ता तसूयचतासयाजाए। 
 
Under each type of MFO/MFI, if the loans are disbursed to SHGs, then data may be shown under ‘SHG model’.  If the loans are disbursed by 
MFO/MFI  directly to individual members, then it may be reported under ‘Non-SHG model’.  


